
IH9H COURT OF SIKI[=JVg
Efatemqut lhowh& InftltutloD. Dl._I)oe.I .nd Pend®ney of - a. on  30.04.2024
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Cases Total pendency at Institution during Total disposal during Pendency at the
the beginning of the month of  April, the month of end of  April, 2024

April, 2024 2024 April, 2024 (Civil- Criminal)
(Civil-Criminal) (Civil - Criminal) (Civil- Criminal)

1.      WRITPETITI0N 79-- 04 07 76-

2.      APPEAL 2254 0108 0203 2159

3.      RSA 09 01 08--

4.      FAOt 01 01--

s.   coNTEnm 02 02--

6.     MISC.CASES 02 01 -01

7.    MISCAPPEAL

8.   SUOMOTUTRAI`rsFERPETITION

9.   TTunsFERPE"ON

10.  BELAPPLICATION

11.  RAG APPEAL 06 01 07--

12.  REVIEW

13.  REVISION 0307 01 0101 0306

14.  RAT AI'PEAL 01 01

15.  REVISION U/S 19OFTHECAMCT.)

16. LEAVE PETITION 01 01

17.  ARBITRATIONPETTITON/APPEAL 06 02 08--
18.   S.A.O. 02 01 01--

19.   REFERENCE

20.   C.O.

21.  TAX APPEAL 02 02-- 04--

22.  EXJ).

23. SP.APPEAL

24.Com. A 02 02-

OT 135         63 1109 1206 134       66
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